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Seven arrested by CBIl in murder case linked to W Bengal

post-poll violence
https://www.business-standard.com/article/politics/seven-arrested-by-cbi-in-murder-
case-linked-to-w-bengal-post-poll-violence-121091200767 _1.html

The family of the victim, Hardhan Roy, had alleged that one Arjun Munda had taken him
to Rajaghora river on May 3 where he was found smeared in blood, they said.

He was taken to the hospital where he had died during treatment, according to the FIR.

The CBI had arrested four persons on Saturday in connection with another murder case
in Tufanganj reported during the violence.

It was alleged that on May 4 TMC supporters Sahinur Ahmed and Prosenjit were having
dinner when four BJP supporters joined them. After the dinner, Sahinur and Prosenijit
were attacked resulting in severe injuries.

They were dragged to a nearby maize field and left there. Prosenijit survived but Sahinur
was found dead, the FIR said.

The CBI has taken over the cases on the instructions of a five-judge bench of the
Calcutta High Court that had entrusted to the agency the investigation of alleged murder
and rape incidents reported during post-poll violence in West Bengal, they said.

The high court's directives came after a National Human Rights Commission (NHRC)
committee submitted a report on the violence in the state that followed the declaration of
assembly election results on May 2 in which the Mamata Banerjee-led Trinamool
Congress humbled the BJP in a bitterly fought eight-phase contest.
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Wanted Assam dacoit gunned down in police encounter
https://www.outlookindia.com/newsscroll/wanted-assam-dacoit-qunned-down-in-police-
encounter/2158455

https://timesofindia.indiatimes.com/city/guwahati/wanted-assam-dacoit-qunned-down-in-
police-encounter/articleshow/86139091.cms

https://www.newindianexpress.com/nation/2021/sep/12/wanted-dacoit-gunned-down-in-
police-encounter-in-assams-dhubri-district-2357722.html

https://www.republicworld.com/india-news/general-news/wanted-assam-dacoit-gunned-
down-in-police-encounter.html

An alleged dacoit wanted in several cases has been killed in a police encounter in
Assam"s Dhubri district, police said on Sunday.

With the fresh incident, 25 accused have been gunned down and 39 injured in police
encounters in the state under the Himanta Biswa Sarma government.

Acting on a tip-off, police set up check-posts between Chapar and Salkocha areas on
Saturday night to nab the accused persons.

On seeing the law enforcers, the dacoits allegedly attempted to flee, forcing the police
to give them a chase leading to an encounter in which one of them was killed, while five
others managed to escape, Superintendent of Police Abhijit Gaurav said.

A manhunt has been launched to nab the remaining accused, he said, adding that a
pistol and several cartridges have been seized from the encounter site.

Assam has witnessed a spurt in police encounters since Chief Minister Himanta Biswa
Sarma assumed office on May 10, with the opposition alleging that the police has turned
"trigger happy" and is indulging in "open killings" with his support.

Police claimed that most of the accused who have been killed or injured in police
encounters so far had either tried to snatch service firearms, or escape custody.

Sarma asserted in the state Assembly that the police has "full operational liberty" to fight
the criminals within the ambit of law.

Taking suo moto cognizance, the Assam Human Rights Commission (AHRC) on July 7
asked the state government to institute an enquiry into the circumstances that led to the
death and injury of the accused in police encounters.

Earlier, a New Delhi-based lawyer from Assam, Arif Jwadder, had filed a complaint with
the National Human Rights Commission (NHRC) against the Assam Police for the
series of encounters that have taken place since Sarma took over on May 10. PTI DG
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West Bengal post-poll violence: CBI arrests 7 in murder case
http://zeenews.india.com/india/west-bengal-post-poll-violence-cbi-arrests-7-in-murder-
case-2393385.html

The CBI has arrested seven persons on Sunday in connection with a murder case in
Cooch Behar linked to post-poll violence in West Bengal, officials said.

The family of the victim, Hardhan Roy, had alleged that one Arjun Munda had taken him
to Rajaghora river on May 3 where he was found smeared in blood, they said.

He was taken to the hospital where he had died during treatment, according to the FIR.

The CBI had arrested four persons on Saturday in connection with another murder case
in Tufanganj reported during the violence.

It was alleged that on May 4 TMC supporters Sahinur Ahmed and Prosenjit were having
dinner when four BJP supporters joined them. After the dinner, Sahinur and Prosenijit
were attacked resulting in severe injuries.

They were dragged to a nearby maize field and left there. Prosenijit survived but Sahinur
was found dead, the FIR said.

The CBI has taken over the cases on the instructions of a five-judge bench of the
Calcutta High Court that had entrusted to the agency the investigation of alleged murder
and rape incidents reported during post-poll violence in West Bengal, they said.

The high court's directives came after a National Human Rights Commission (NHRC)
committee submitted a report on the violence in the state that followed the declaration of
assembly election results on May 2 in which the Mamata Banerjee-led Trinamool
Congress humbled the BJP in a bitterly fought eight-phase contest.
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CBI arrests 4 BJP men for TMC worker's May 4 murder
https://timesofindia.indiatimes.com/city/kolkata/cbi-arrests-4-bjp-men-for-tmc-workers-
may-4-murder/articleshow/86151314.cms

In a first since it started probing post-poll violence in Bengal, CBI on Saturday night
arrested four BJP workers in connection with the murder of Trinamool Congress worker
Shahinoor Ahmed at Tufangunj in Cooch Behar. TMC dubbed the arrests as an “eye-
wash”. A total 11 persons were arrested by CBI over the last 24 hours in connection
with post-poll violence in Cooch Behar — the constituency of minister of state for home
affairs Nisith Pramanik. The subdivisional court at Tufangunj sent the four accused to 14
days’ judicial custody. The CBI had prayed for police custody of the accused, but could
not produce the case diary. The defence lawyers objected to that.

On May 4, two days after Assembly poll results were declared, Ahmed’s body was
found inside a bush in the Kilakhana area of Tufangunj. Locals alleged that Shahinoor
and one Prosenjit were having dinner when four BJP supporters joined them. After
dinner, they were attacked, resulting in severe injuries. A few days ago, a team of CBI
investigators had visited Tufangunj to question family members of the victim. Malati
Rava, Tufangunj MLA and national vice-president of BJP’s women’s wing, said: “We
have confidence in the CBl and we want a proper investigation into post-poll violence
cases. Some of our workers were arrested, but they have been framed. The CBI should
arrest the real culprits.

TMC leader Girindranath Barman, however, termed the Tufangunj arrests as an “eye-
wash”. “The NHRC and CBI are trying to show themselves as neutral by arresting the
four BJP workers,” he said. In another case at Dinhata in Cooch Behar, the CBI on
Sunday arrested seven persons in connection with the murder of Haradhan Roy — a
BJP worker who was murdered on May 3. Family members had alleged that Roy was
taken to Rajaghora river that day where he was found smeared in blood.
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Seven arrested by CBI in murder case linked to Bengal post-

poll violence
https://www.newindianexpress.com/nation/2021/sep/12/seven-arrested-by-cbi-in-
murder-case-linked-to-bengal-post-poll-violence-2357781.html

https://www.news18.com/news/india/seven-arrested-by-cbi-in-murder-case-linked-to-
west-bengal-post-poll-violence-4195334 .html

https://www.nyoooz.com/news/delhi/1609851/seven-arrested-by-cbi-in-murder-case-
linked-to-w-bengal-postpoll-violence/

https://www.outlookindia.com/newsscroll/seven-arrested-by-cbi-in-murder-case-linked-
to-w-bengal-postpoll-violence/2158561

https://www.latestly.com/agency-news/india-news-seven-arrested-by-cbi-in-murder-
case-linked-to-w-bengal-post-poll-violence-2842268.html

https://www.devdiscourse.com/article/law-order/1727037-seven-arrested-by-cbi-in-
murder-case-linked-to-w-bengal-post-poll-violence

The CBI has arrested seven persons on Sunday in connection with a murder case in
Cooch Behar linked to post-poll violence in West Bengal, officials said.

The family of the victim, Hardhan Roy, had alleged that one Arjun Munda had taken him
to Rajaghora river on May 3 where he was found smeared in blood, they said.

He was taken to the hospital where he had died during treatment, according to the FIR.

The CBI had arrested four persons on Saturday in connection with another murder case
in Tufanganj reported during the violence.

It was alleged that on May 4 TMC supporters Sahinur Ahmed and Prosenijit were having
dinner when four BJP supporters joined them.

After the dinner, Sahinur and Prosenjit were attacked resulting in severe injuries.
They were dragged to a nearby maize field and left there.

Prosenjit survived but Sahinur was found dead, the FIR said.

The CBI has taken over the cases on the instructions of a five-judge bench of the

Calcutta High Court that had entrusted to the agency the investigation of alleged murder
and rape incidents reported during post-poll violence in West Bengal, they said.
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The high court's directives came after a National Human Rights Commission (NHRC)
committee submitted a report on the violence in the state that followed the declaration of
assembly election results on May 2 in which the Mamata Banerjee-led Trinamool
Congress humbled the BJP in a bitterly fought eight-phase contest.
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Tripura bjp resorting to terror against opposition
https://theshillongtimes.com/2021/09/13/tripura-bjp-resorting-to-terror-against-
opposition/

The chairman of the National Human Rights Commission, Arun Mishra, who has shown
extreme alacrity in announcing a probe in the post poll violence and constituting a BJP
controlled probe panel has intriguingly been maintaining a passive attitude towards the
brutal assault and reign of terror let lose by the BJP and RSS cadres in Tripura.

The political situation in Tripura has turned quite volatile with the BJP goons and cadres
not only targeting the TMC, but also attacking the CPI(M) cades and setting on fire their
offices. Bhanu Smriti Bhavan — the CPM state headquarters — and Dasarath Bhavan
were set ablaze, while several vehicles outside were also torched. At least 10 persons
were injured, two party offices destroyed and at least six vehicles set ablaze, amid the
clashes.

A few local newspapers like Pratibadi Kalam and Daily Desher Katha, the CPI(M)
mouthpiece, as well as PB24, a local TV channel, were also reportedly attacked; and
journalists injured general secretary of the CPIU(M), Sitaram Yechuri has written to the
prime minister Narendra Modi seeking his intervention to stop the “pre-planned”
violence targeting party offices in Tripura by “mobs of BJP men”.

Describing the attack on the state committee office in Agartala as the most brazen,
Yechuri said “In a pre-planned fashion, scores of offices of the CPI(M), including the
state headquarters, were attacked by mobs of BJP men. Among the offices which were
damaged or burnt down are the Udaipur sub-divisional office, Gomati district committee
office, Sepahijala district committee office, Bishalgarh sub-divisional committee office,
Santar Bazar sub-divisional office, West Tripura district committee office and the Sadar
sub-divisional committee office”.

The party chief described the attack on the state committee office in Agartala as the
most brazen. “They have ransacked the ground and first floors of the office, burnt two
office cars and broken the bust of Dasarath Deb, a revered leader of the people of
Tripura,” Yechury said, adding that the houses of many CPM leaders and activists were
also attacked, ransacked or set on fire. Yechury claimed police and the CRPF took no
action.

Yechuri appealed to the Prime Minister: “We strongly urge you to intervene without any
delay to stop these violent attacks against the CPI(M) and the Left Front”, he also said;
“The impunity with which the attackers operated shows the connivance of the state
government”.

In an ubiquitous manner the BJP justified its attack on the CPI(M) by alleging that the
TMC has a “secret pact” with the Communist Party of India (Marxist), which had ruled
Tripura for nearly 25 years till 2018. Shocking indeed CPI(M) joining hands with TMC
gives the BJP the authority to attack the CPI(M) cadres and set on fire its offices.
Strange are the arguments. It simply implies that we are not leaving in a democratic
country and any political party will have to take the permission of the BJP-RSS leaders
to undertake their normal political activities.

Last week, the TMC had claimed that two of its youth leaders from West Bengal
sustained injuries after being attacked by BJP workers in Tripura’s Dhalai district. CPI-M
offices were allegedly attacked by activists of the ruling Bharatiya Janata Party (BJP)
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after violent clashes erupted between the two parties, in different parts of Tripura and in
capital Agartala, on Wednesday, 8 September.

In a significant development the former CPI(M) leader Ritabrata Banerjee who recently
joined the TMC has appealed to the ‘leftists’ In Tripura to back Mamata Banerjee &
‘save Red Flag’. He said that the TMC would never vandalise opposition party offices or
destroy Lenin’s statues after they come into power in the state. He called out the Left
supporters in Tripura to support Mamata Banerjee. He also appealed to the Left party
supporters in the north-eastern state to “strengthen Mamata Banerjee’s hand” if they
really wished to “save the red flag”. He hit out at the Tripura government and said that
the TMC would never wrong the people of Tripura.

Banerjee came out with the statement after the BJP-IPFT dispensation bulldozed a
statue of Vladimir Lenin in Belonia town, and demolished many CPI(M) party offices in
the state. The government had carried out the demolitions claiming that the
establishments were illegally set up over government land. The TMC had unseated the
Left Front in West Bengal in 2011 after 34-years in power. The CPM claimed that they
have been facing similar attacks from the BJP in Tripura for the last four years. The
northeastern state of Tripura witnessed violent clashes between activists of the ruling
BJP and the principal opposition, CPM on Wednesday.

These clashes were preceded by an earlier round of violence on Monday between
workers of the two parties, when former Tripura chief minister Manik Sarkar was
allegedly prevented from proceeding to Dhanpur.

It is widely perceived that the situation would favour Trinamool Congress to make a
head way in the state politics ahead of the polls in 2023. Already Mamata and her party
leaders have decided to catch the bull by horns. The Trinamool party, encouraged by its
landslide victory in the Bengal Assembly elections has set eyes on the two BJP-ruled
states in the Northeast — Assam and Tripura.

Persistent attacks on the visiting TMC leaders by the BJP activists has already started
having adverse impact on the BJP as a large number of the political activists are joining
TMC. BJP’s aggressive posture towards the Tripura is proving to be counterproductive
for the state’s ruling party. The party which was once described as an insignificant force
and a non-threat in Tripura is gradually becoming a pivot of all anti-Biplab (chief minister
Biplab Deb) forces in the state.

Sushmita Dev joining TMC is also proving to be a major gain. Her father late Santosh
Mohan Dev was a two-time MP from Tripura and was instrumental in helping the
Congress to win the 1988 Assembly elections. Sushmita Dev had visited Tripura several
times in the past and is a known face in the state. The CPI (M) meanwhile took out a
rally headed by former minister Manik Dey in the state capital Agartala. “| strongly
condemned the murder of democracy by BJP in Tripura,” said Dey. He alleged that the
BJP attacked CPM in “a barbaric way” in Tripura. Ransacking party offices across the
state, burning offices, are a “murder of democracy”.

The stage is set in Tripura for a bitter fight among the three principal contenders BJP,
CPI(M) and Trinamool for the state assembly elections slated in 2023.The political
situation will further hot up as the TMC supremo Mamata Banerjee visits Tripura shortly
to discuss the political strategy with her state cadres.(IPA Service)
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Rajasthan # Sl 7 T it Al F FROT T, FH3TTSIT 37eTT-
3rerer, ForT a1 957 e

http://zeenews.india.com/hindi/india/rajasthan/jaipur/prisoners-death-reason-one-in-
rajasthan-jails-compensation-is-different/984537

TSIETT &7 Stell (prisons) # #Fl aTel dfGAr (prisoners) & IRSTeil I 3TeTeT-3TeTdT
H3TaS TR (Compensation amount) & ST T 8. $ER A HIC (Supreme Court) &
fder & d1g Tog WHR T & Ald W QU S arer F3mae R & Thsdar
oTel T S AW diferdl (Uniform Policy) SeTlel & oy &7 ©T 8.

9eel (Rajasthan) 1 Sielt & glet arell Sfedl i Hid 9 H3HTEeT S T TG g.
§&T T Ald W HIE AT T ATAMGHR AT (Human rights commission) &7 3R &
ST F3maen QU ST & 3eer Sy fhw Sd §. $8A & d1 Hid g W F{IESA &
dR 9T Te oM@, & oG, A9 g IT U I 39 deh U ST . 3TH Hfear i
Al (Death) Teh HART i & gl & ale 3 3ear-37e09T H3TaT feam o @ 8.
ST THR Sfeil & At Hr repiciss Hld (Unnatural death) g1 9 GRSl s
HITEST &l &. HiGAT & T 816 AT Sl TIB I TSl ¥ 3R Hr T Al grelr
g dl 3T foT 3197 3R 3cAgcAT (suicide) & AT F 3eTdT Fe—IAT AT (Relief
fund) EXHR &1 3R & IR 1 & Sl 8. o Gt gt i 3R asé
AAAIHR AT (National Human Rights Commission) &1 &2T & @el Tl & 7Y
g ¥ 30 g A W Sfard o Afem .

I H FeAt & I J=, Fd T I gdeeT, o 3R RAREHT e
(paramedical staff) T aTaRamEr & F Fr AT BAr §. 3TF 3@ Sl H Ay
faffiesr FRUT & 3McAgcar off X od &, O H ST A g arell Aldr & A A
3IT-376T3T HIATAS I o GNHA HIE o TEAT Q@S 8. HIE T ATANARR 3TN o
Stel H &y T Tk € Al 9T 3rerer-3rerer &fagfd Ui (compensation amount) W
AT 3BT §. HA FIC o el A AT W & S el FATTA AR H THEIAT &
foT 3meer Sy U &

s+ dTe g AT (Home department) & Y@ ARG 3187 FAR (Abhay Kumar) o
drT & SIRT o Jelrs 3N 38H ST & dical & Hid & {3 & AT 73
IABIA il delel W FoTd AEY. Joh H ST el AR 5 e & rfesn
MR gU. AT I Sfedt i AT R AIGE B GIABE AT T & A
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gRATOT & &G qET AT GHIN. I&h A T F3I1d & d1G oA GiTeldl $T S1re FHopll
& T g & urg A S

s diferdl 7 Stof & 37efiates @ A A1 7 A faega R, =Rs s RS,
qrEeATEA RUIE (post mortem report), Heg & HROM T 3ifdd RAE v gl S &
gael & FHAT Hr Afdda e 3R Rfehcar 3var &1 Aaor afgd Tafr sraeaes
STATdST & T oMl §FT 38k d1G Sidl 3loil &didail I cIdl Silelel o dIG
AR & e Aoldl. PR o T[g faoer & qida, 3y a@fkg 1 Afd & ded
HITSTT U Eehe Fel o T i foham g
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mﬁgmarmgémaﬁwmﬁmémwamAWﬁ
fRTFaR T 7 oer

https://www.livehindustan.com/west-bengal/story-west-bengal-post-poll-violence-
deaths-cbi-action-on-killings-7-people-arrested-4573896.himl

$ET HANOT S (ASIE) o TREH 9ol H e YoAra & are g5 Far @
SIS BT & Ueh HAHA H FUidgR & WAaR ol A1 ohail sl TREAR fohar g

ARt F garr f& dfsd geus T & aRar F Rea & 0 & it & @
Teh ISl HeT o T ' 3 S I IASATEIST AT & U o AT AT, ST g TeA &
JU9YT A | IUATT of S GHT AT HT AT g TS AN

Wﬁéﬁ%m%%wﬂaﬁg@m%wmmﬁerﬁaﬂﬁw
ATt A IRFAR fham Tl I8 ATHST 4 AS 1 AT| SHA JUIHe HIH FATS AR
3gHG T AT I HRIT HSIT & IR FHGR W g1 ATGH &1 foh WS Horepar
EISPIC & UTT ITATENRT T 9Is & 3L WX AT T Sra X @l gl 3ereld of
Wﬂéﬁwﬂag@%@%%ﬂamﬁﬁg@%mﬁﬁm
A I e f&ar Bl
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gferd ant Sreian =kt TR
TR heH A I8 ok HIHA |
TATASRA & A deTd

¢ faeelt (Tau=sh) | eden 7 el o smeR 7en § am i
e S ARA S 1 A (AT 1 el % 2R i dmet
T =R Shfer ST o e e AR ST (THTE3ET)
A 1 T ReRE % Aeel § GO 3 ST 9 8 1 e
Tl TAURISTRET S 3 o Fed g1 Gk 10 TR o o
TfiTe 2 &) & | AfeRpTeR 3 TIUEeTRE & 9ferd & figel Srar s
FIAMH B

T TR | Yferd 3 et R e i 891 53 1 97 hd
T IS 3 R Afed el 1§ AR 2 1 2| 3 R
TAUFSTRE! 3 W IS H SRR ieh i o dad el 91k i S
e 21 S0 e foh wivem et § § S¥ReR, 2020 1 Sl
Ftl i) ahT ST fefa 7/ o1 | 3T STelfor fef St a1 gferst = e
1 ATt ST foaT 317 3 3 AT o1 A1 shreieheliaii TR shZal T | SEeh
foreRra TAUEsTRE H fofan

feFeRTeRal 21 TR T TATA ST A 4 A ST o, SR
e T Al 1 32 S 1 <t el | AR TRl A ohel @ o fomhra s
o I T TR A T A T, AR GRS TRE 7 afsem S a9
371 35 Yfer Siear o STt @5t e i e 34 o1 ol o
i feran
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NHRC seeks
report on
payment of
compensation
to minor girl

STATESMAN NEWS SERVICE
DHENKANAL, 12 SEPTEMBER:
The National Human Rights
Commission [NHRC] has
sought compliance reportfrom
Dhenkanal District Collector
and proof of payment of Rs 7
lakh to a minor girl who was
victim of sexual violence.
The NHRC has asked the
report tobe filedwithin sixweeks.
This istobe noted the vic-
tim was awarded Rs 7 lakhs
underVictimcompensationAct
on24 November 2020 and itwas
alleged that sheisyettoget the
money as shewas unable to fur-
nish certain documents .
Thematterwas taken up by
the NHRCfollowinga petition
by rights activity andlawyer
Radhakant Tripathy.
Theincidenthadoccurred
when the girl of an Ashram
Schoolhad been to her sister-
in-laws housein Jajpur . Shehad
conceived.
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West Bengal
post-poll
violence: CBI
arrests 7

NEW DELHI, PTI: The CBI
arrested seven persons on
Sundayinconnection witha
murder casein Cooch Behar
linked to post-poll violence
in West Bengal, officials
said.

The family of the victim,
Hardhan Roy, had alleged
that one Arjun Munda had
taken him to Rajaghora riv-
er on May 3 where he was
found smeared in blood,
they said. He was taken to
the hospital where he died
duringtreatment, according
tothe FIR.

Another murder case
The CBI arrested four per-
sons on Saturdayin connec-
tion with another murder
case in Tufanganj reported
during the violence.

Itwasalleged that on May
4 TMC supporters Sahinur
Ahmed and Prosenjit were
having dinner when four
BJPsupportersjoined them.
After the dinner, Sahinur
and Prosenjit were attacked
resulting in severe injuries.

They were dragged to a
nearby maize field and left
there. Prosenjitsurvived but
Sahinur was found dead, the
FIR said.

The CBI has taken over
the cases on the orders of
a five-judge bench of the
Calcutta High Court that
had entrusted to the agency
the investigation of alleged
murder and rape incidents
reported during post-poll
violence in West Bengal,
they said.

The high court’s direc-
tives came after a National
Human Rights Commission
(NHRC) committee submit-
ted a report on the violence
inthestate thatfollowed the
declaration of Assembly
election results on May 2 in
which the Mamata Baner-
jee-led Trinamool Congress
humbledtheBJPinabitterly
fought eight-phase contest.
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